
TttE G_4UHATI HrcH couRT AT GUWAHATI(HrGH couRT oF AS'AM, NAGALAND, ;rzo*ilo..ro'o*TNAcHAl ,RADESH)

No. Hc.vu_66/2oosl 
/ / tl s t AFrom

To,

Smti Jayashree Bora,
It. Registrar (Vigilance),
Gauhati High Court,
Guwahati.

Shri Rafique Ahmed Tapadar
Principal Judge,
Family Court-II, Kamrup (M),
Guwahati.

With reference to the above, I am directed to inform you that you have beengranted casual leave on 10.12.2024, 11.12.2024 and 12,12.2024.
The principal Judge, Family Court_I, Kamrup (M), Guwahati will be in charge ofyour Court and Office during your absence.

Sub:

Ref:-

Sir,

Memo No.Hc.vtt-66/2OO5t tll(1 lA,
Copy forwarded for tnformation to:

Casual leave.

Your letter No. FCK.5/12lpl /26512024, dtd.03.72.2024

A
Dated Guwahati the / December, 2024.

Yours faithfully,

Sal-
JT. RE ISTRAR NIGItANCE )

datedf,.lL.>oL1

jy' m" project Manager, Gauhati High Courr.

( )JT. EG RA IGII.ANC


